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Date of Decision: 18.11.97

On 444/97
B.P. STNGH & ORS. « oo APPELTICANTS.
Ve

HNTON OF TNDITA & ORS. v e RESPONDENTS.

. CORAM 1

THE HOM. MR, JUSTICE RAM PAL SINGH, VICE CHATRMAN £1).

THEE HON. M. 1. P, GUPTA, MEMRER (A).

For the Apol icant eew BHRT DUR. GUPTA.

For the Respondents cae SBHET PP, KHURANA.
1. Whether Reporters of locs)l papers may be

- aliowed to see the Judgemant 7

7. To be referred to the Reporters or not 7
JUDGEMEENT  (QRALY

Both  are heard. The  learmed ommsel for the
respondents  sald that they were implementing the orders given ?
in the Judgement  in OA 1589/87 (Daliit Kumar & Anr. V&. U001
& Anr. ) and  the said related OAs. They agread to extend the
henefits to  the applicants also provided they are similarly

situated,

In view of the above, the application is dicsposed of

firally., The parties to bear their own costs.

{ T.P. GUPTA ) { RAM PAL SINGH )
MEMBER (A) VICE CHAIRMAN (1)
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